Thus a vicious situstion prevails
due to the wrong, malafide and vin-
dictive action of the FCI. So I would
urge the Government to immediately
interveng in thg matter and see that
workers' demands for abolition of com
tract labour system is met forthwith,
otherwise situation will be drifted
from bad to worse and the workers
will be forced to launch a blgger
movement and I may have to stage
Dharna before the Parliament glong
with others after waiting for ten
days from today.

(iv) RFPORTED CLOSURE OF KATLASH
MirL, KANPUR FOR THE Lasr 26
MONTHS, .
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(v) REPORTED AGITATION BY THE WOR-
Xzas Or GovERNMINT oOr  DNDIa

SHRI CHITTA BASU (Barasat):
Mr. Deputy~Speaker, Sir, under Rule
877, T would like to mention the fol-
lowing matter of urgent public
importance. X

The workers of the Government of
India Presg at Minto Road, New Delhi
have been agitating for the speedy
redressal of their grievances  since
some time past. The Union workers
met the Minister of Workg and Hous-
ing and apprised him of their grie-
vanceg in April, 1078, There were
discussions over the charter of, de-
mands and the Minister essured that
some of the legitimate demands of
the - wosrkmen would be acceded to.
But the manageraent of the A Minto
Rond press have rejected all the de-
mands stralghtway. This hag caused
resentment among the 3000 workmen
of the press at Minto Road. ' A peace~




